Written Answers

4015

Tug DEPUTY MINISTER IN THE
MINISTRY or RAILWAYS (Surr S. V.,
Ramaswamy): (a) and (b) Schemes
for over/underbridge in replacement
be sponsored by the State Govern-
ment. The Railways undertake such
works whether the State Government
recommend and provide necessary
funds towards their share of the cost.

Proposals for over/underbridges in
replacement of existing level crossings,
recommended by the Government of
Madhya Pradesh for the Third Five
Year Plan, include one road over-
bridge at Bhopal in replacement of the
level crossing at mule 519]16 and ano-
ther road overbridge on Morena Maha-
gaon road at mile 0}4.
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+[CoNsTRUCTION OF NATIONAL HIGHWAY
TO CONNECT BANARAS IN THE BILASPUR

908. SErI V. M. CHORDIA: Will
the Minister of TRANSPORT AND COM-
MUNICATIONS be pleased to state:

(a) what progress has been made in
regard to the scheme of constructing
a national highway to connect Bana-
ras with Bilaspur; and

(b) by when bridges will be con-
structed on the rivers between Ambi.
kapur and Katghora on the proposed
highway?]
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t[ ] English translation.
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t[Tue MINISTER or SHIPPING 1IN
THE MINISTRY or TRANSPORT aND
COMMUNICATIONS (SHRI RAY BAHA-
pUR): (a) The Government of India
do not have any scheme for the cons-
truction of a national highway to con-
nect Banaras, Ambikapur, Katghora
and Bilaspur.

(b) Doeg not arise.]

COMPENSATION FOR LAND TO PEOPLE OF
VZOVIN v¥vdrivg

909. Serx R. N, KAKATI: Will the
Minister of RATLwWAYs be pleased to
state:

(a) whether it is a fact that in spite
of the repeated requests the people of
Balipara Mauza in Assam did not get
compensation for the land acquired by
the Railways; and

(b) if so, the reasons therefor?

Tee DEPUTY MINISTER IN THE
MINISTRY or RAILWAYS (SHRI
Sua"d Nawaz Kuan): (a) and (b) The
Railway has already deposited Rs. 5:5
lakhs with the Deputy Commissioner,
Tezpur who is to arrange payment to
the affected persons. He is being cons-
tantly reminded by the Railway to
finalise the awards and make pay-
ments.

REPRESENTATION ABOUT NON-INSTAL~-
LATION OF ELECTRIC METERS

910. Surr V. M, CHORDIA: Will the
Minister of IRRIGATION AND POWER be
pleased to state whether the Govern-
ment of India have received any rep-
resantation from residents of village
Jawali of Kangra District, Punjab com-




